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into account and also the delay likely 
to be caused in the event of the Con
ciliation Board’s failure to produce 
an agreement, Government decided 
that adjudication was preferable to 
conciliation by a Board.

(b) The main demands to be ad
judicated upon by the Tribunal relate 
to wages, grading, payment for load 
and lift, return railway fare, compen
sation for involuntary unemployment, 
paid festival holidays and foodgrain 
concessions.

D erationino and D bc» ntrgl of Foodgrain

*1210. Shri L. N. Mishra: Will the 
Minister of Food and AgriciUtiire be
pleased to state:

(a) whether it is a fact that the 
Government of India are embarking 
upon some new policy as regards food- 
grains as a result of which wheat and 
some other foodgrains are to be de
rationed and decontrolled;

(b) if so, the outline of the policy;
(c) whether control on price and dis

tribution of rice is to continue; and
(d) if so, for how long?
The Minister of Agriculture (Dr. 

P. S. Deshmukh): (a) to (d). The 
whole matter is under consideration 
and no details can be supplied at 
present.

AccroENT IN D hemomain Colliery

•1211. Shri P. C. Bose: Will the
Minister of Labour be pleased to state:

(a) whether Government are aware 
that on the 23rd August, 1953, six 
mine workers died in Dhemomain 
colliery as a result of the coUapse of 
a pillar;

(b) whether the working place was 
properly examined by quaHfled super
visors as required under the Coal 
Mines (Conservation and Safety) Act,
1952 before the miners went to work 
there;

(c) whether any enquiry has been 
held into this case by the Department 
concerned; and

(d) if so, what are its findings?
The Minister of Labour (Shri V. V. 

Giri): (a) Yes.
(b) Yes.
(c) Yes.
(d) A preliminary report submitted

by the Chief Inspector of Mines shows 
that the accident was by fall of roof 
over an extensive area caused by a 
severe bump. The bump was due to 
settlement over the depillared area 
filled with sand resulting in a shear
ing of the rocks above the seam 
along the line of a dyke. The roof 
at the place of accident appears to 
have been adequately supported and 
the accident was apparently a case 
of nfisadventure. *

A cxjident in  Chinakuti C olliery

*1212. Shri P. C. Bose: (a) WUl the 
Minister of Labour be pleased to state 
whether Government are aware that 
a number of mine workers died in 
Chinakuti colliery on the 24th August,
1953 as a result of flood water enter
ing the Mine?

(b) How many workers were in
volved in the accident and how many 
died?

(c) What attempts were made to
save the workers from the flooded 
area? •

(d) Has any enquiry been held by 
the Department concerned and if so, 
what are its findings?

The Minister of Labour (Shri V. V. 
Giri): (a) Yes.

(b) At the time of the occurrence, 
thirteen persons were present under
ground out of whom six died and two 
sustained serious injuries.

(c) Rescue operations were or
ganised immediately after the occur
rence was reported. Out of the 
thirteen persons, six came out of 
the mine unaided and one of the 
seriously injured persons was rescued. 
The remaining six were killed almost 
instantly by drowning.
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(d) Yes. The accident is consi
dered to be a case of misadventure as 
an unforeseen weakness in the natural 
strata near the bottom of a shaft 95 
feet deep, which was to be used as a 
sand separator and bunker, resulted 
in transmission of hydraulic pressure 
over a structure of steel and rein
forced concrete at the bottom of the 
shaft and caused the structure to 
collapse when the Damodar river, in 
flood, inundated the shaft.

SraiKB BY T ea G arden W orkers

*1213. Shri H. N. Mukerjee: Will
the Minister of Labour be pleased to 
state:

(a) whether Government’s attention 
has been drawn to the press report 
of a strike by 20.000 workers in some 
thirty European-owned tea Cardens 
in Assam; and

(b) if so, what steps have been 
taken, or are proposed to be taken 
in this regard?

The Minister of Labour (Shri V. V.
Giri): (a) Yes.

(b) The dispute falls in .the State 
sphere. According to a report re
ceived from the Government of Assam 
the strike was called off after the 
management had agreed to pay com
pensation for lay-off in economic 
gardens at the rate of 50 per cent, of 
wages and to upgrade plucking rates.

CmLD M ortality

•1214. Shri Achuthan: Will the
Minister of Health be pleased to state:

(a) the percentage of child morta
lity in the various States in India 
during the last five years; and

rb) the causes for high child morta
lity in India and the short term steps 
Government propose to take in the 
matter?

The Deputy Minister of Health 
(Shrimati Chandrasekhar): (a) and (b). 
A statement is placed on the Table 
of the House. [See Appendix VI, an- 
nexure No. 8.]

Air Lines

*1215. Shri Achuthan: Will the
Minister of Communications be pleas
ed to state:

(a) whether Government propose 
to open any new air lines in the near 
future; and

(b) the total number of employees 
serving in the two Air Corporations?

The Minister of Communications 
, (Shri Jagjivan Ram): (a) A techni
cal Committee of ftie Indian Airlines 
Corporation has been constituted re
cently to consider, inter alia, the for
mulation of a suitable route pattern 
for the operation of air services. The 
question of opening new routes will 
be considered by the Corporation 
after the report of the Comm«ittee has 
been received.

(b) The total number of employees 
of the two Air Corporations is 9214.

Inland W ater T ransport

•1216. Shri Achuthan: WiU the
Minister of Transport be pleased to 
state how far the development works 
have progressed in the Inland Water 
Transport in South India as per the 
Plan?

The Deputy Minister of Rail
ways and Transport (Shri Alagesan):
A provision of Rs. 6 lakhs has been 
included in the first Five Year Plan 
towards the Central Government’s 
contribution to the Water Transport 
Board that may be set up in South 
India covering Madras and Travan- 
core-Cochin States. The question of 
setting up such a Board has been 
taken up with the State Governments 
concerned.

Congestion on some sections of N orth
Eastern Railway

616. Shri Anlrudha Sinha: (a) Will 
the Minister of RaUways be pleased 
to state the daily average number of 
passengers who travelled between 
Darbhanga and Jainagar and Darb- 
hanga and Nirmali both ways on the 
North-Eastern Railway between 1st 
January, 1953 to 1st June, 1953?




